
f}C1Vemment of Jammu muf'l(pJ!imir 
J{ousino ana•Vr6a11 CVwtfopmett£ CVt:partmettt 

Ciui!Secretarillt, Jammu/Srirraoar 
*** 

Notiti~Ittion 
./nnunu, the 9A February 2018 

• 

SRO 83 .· In exercise of the powers conferred by sub-section (3) of 

section 3 of the Jammu and Kashm1r Municipal Corporatton Act, 2000, the 

Government after consultation with Municipal Corporation, Jammu hereby 

include the area of village Hazuri Bagh from Khasra No. 01 to 144 as shown an 

"Annexure" to this nottfication within the Municipal limits of Municipal 

Corporutton, Jammu. · 
By Ol'dcr of the Gtwcr11ment of Jammu & K:1shmir. 

Sd/-
O(.B.Aga~3I)LAS 

F~nanciJI Commissioner 
Housing & Urban Development DcJX~rtmenL 

NO. HUD/LSGIJMC/33/2015 
Copy tu the ~-
1. Chief Electoral Ofliccr, J&K Jammu. 
::!. Prpl. Secretary to Bon 'bl~ Chief Minister. 
3. Divisional Commissioner Jammu. 

Dated~ 10212018 

·l Commr/Sccy. to Govt. GADfRuml Dcvlla}v Dcpurtmcnt. 
5 l)m:cror intorrnnl ion with the request to ldndly publish it ln duily local pap.:rs 

Urdu/Eng\ ish. 
(l. Cnmmissionct· .. Jammu Municipal Cot-poration, Jammu. 
7. Director. Rlll al Development Depurtmcnt .Jnmmu .. 
8. Deputy Commissioner. Jammu. . . , 
1l. General Manager Gowmment Ranbir Press Jammu wilh the request to pubhsh 1t tn 

G\l:t.Citc. 
1 (J 0!)[) to Hon 'bk Dy. Chtef Minister l/C Housing and Urban De\'. Dep;mmcnt 
II Spl. A s'iiSI:lnl 10 MoS Housing :md Urban Dcv. Dcpnrtmtnl 
12. J!S tn Fimmdul C'ommis~ioncr. HO\tsing and Urban Devclopm~:nt D~partmt:nt. 
13. W~.:h:;itc mnslcr. 
1-l. Government order Cilcs (w.2.s.c.) ~...H.At/W7 

{Dr.Jnvid Rclumm) 
Undl!r Sccrdary to Govc:mmelll 
Ho~& U1bnn Dcv. Dep:utnl~· nt 

• 





[ ~ -3::> 35 1 -
36 -- 36 - 10 
37 -- 37 7 -
38 - 38 1 5 
39 - 39 8 -
40 -- 40 7 -

If: 
41 -- 41 5 -
42 - 42 2 -
43 - 43 3 -
44 -- 44 - 3 

Il l 45 --. 45 - 3 
46 -- 46 - 2 
47 -- 47 - 3 

I: 48 -- 48 - 4 
49 -- 49 1 14 

11 50 -- so - 16 
51 -- 51 - 10 
52 -- 52 - 16 

t 53 - 53 - 1 
54 -- 54 - 7 
55 -- 55 - 18 
56 - 56 - 17 

r . 
57 -- 57 1 6 

li 58 -- 58 1 11 
59 59 1 7 -
60 - 60 . 1 4 
61 -- 61 1 7 
62 -- 62 1 6 

I 63 -- 63 1 6 
f 64 64 3 6 -
' 65 2 65 -- -

66 66 - 1 -
67 67 - 19 
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69 69 - 8 --
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73 2 9 
73 --
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I 75 -- 75 1 
76 --- 76 1 14 
77 - 77 . 14 78 - 78 - 15 
79 ·- 79 - 6 
80 ·- 80 . . 14 
81 -- 81 - 5 
82 - 82 - 8 
83 -- 83 7 -
84 - 84 17 -

' 85 85 12 -
86 - 86 - 2 
87 -- 87 - 13 
88 -- 88 - 4 
89 -- 89 1 1 
90 -- 90 - 19 
91 - 91 - 8 
92 -- 92 - 10 
93 _,_ 93 - 7 
94 -- 94 1 10 

I 95 - 95 - 4 
96 -- 96 1 2 
97 • 97 -- - 7 
98 -- 98 - 11 
99 -- 99 1 1 
100 - 100 - 13 
101 -- 101 - 8 
102 - 102 . - 16 
103 - 103 - 14 
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105 -- 105 . 10 
106 -- 106 - 5 
107 -- 107 - 5 

108 -- 108 - 10 

109 - 109 - 10 

110 -· 110 - 18 
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lf__JE... . 112 1 18 --
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f 128 --
129 --
130 --
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132 --
133 --
134 --
135 -
136 --
137 --
138 --
139 --
140 -
141 --
142 --
143 --- 144 --

. 
113 - 17 

114 - 2 
115 - 15 
116 - 10 
117 - 8 
118 - 9 
119 - 8 
120 2 4 
121 3 1 
122 6 4 
123 1 13 
124 - 6 
125 1 10 
126 8 10 
127 18 1 
128 . - 8 
129 2 -
130 1 3 
131 - 13 
132 2 4 

,133 7 6 
134 1 2 
135 3 2 
136 - 18 
137 . 1 7 
138 16 17 
139 - 2 
140 - 3 
141 2 13 
142 - 5 
143 2 18 
144 - -

~ _(/_ -o.. II~ 
(Dr. Javid Rehman) 

/_ Under Secretary to Government 
/-, Ho~ & Urban Dev- Department 


